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SHRl N. K. P. SALVE: You^ were 
wearing it in protest. We are wearing 
our party badge; it is not in protest and 
it is not any disrespect to ihe Chair o: 
to the House. (In-terruptions). 

THE DEPUTY CHAIRMAN: By 
convention if Members do not wear 
badges, it is belter. (Interruptions). 

SHRI V. GOPALSAMY: On a 
point of order. (Interruptions). 

[Mr. Chairman in the Chair.J 

SHRI N. K. P.    SALVE:    My 
point of order may be heard, Mr. 
Chairman, An lion. Member raised 
objection that some Members have 
come into the Chamber wearing the 
Centenary badges of the Congress 
party. He stated that on principle he 
does not want that to happen. My 
respectful submission is that the 
Member said that this is in violation 
of the Rules. I think, as far as I know, 
there is no rule which prohibits a 
badge being worn which is. not in 
protest against the proceedings in the 
House or any other protest as such or 
which is not in any manner meant to 
show disrespect to the Chair. My 
respectful submission, therefore, is 
that a Member wearing a badge and 
entering the Chamber is neither 
violating the Rules nor violating a 
convention. A non-issue must not be 
raised (Interruptions). 

MR. CHAIRMAN: T will give my 
ruling. (Interruptions) Now, there is 
no rule that a person should not wear 
any badge or anything like that in the 
House! But it has been our convention 
that people do not come into the 
House with badges Now. when I 
came by some inad-vertance with a 
NAM badge in the House, which had    
nothing to do 

with anything, the Speaker said: You 
must observe the convention. And I 
took it away-. (Interruption in the 
House that we do not wear badges of 
any kind. (Intei-tions). Therefore, it is 
a convention in the House that we do 
not wear badges of any kind. (In-
terruptions). Please take this as a. . . 
(Interruptions). 

THE MINISTER OF LAW AND 
JUSTICE (SHRI ASOKE KUMAR 
SEN): Sir, when Mr. Pi loo Mody 
came to the House with 
a badge "I am a CIA Agent" ----------  
(Interruptions). 

MR. CHAIRMAN:   And  it was 
violently objected to. 

SHRI ASOKE   KUMAR   SEN: 
He ultimately took it away. 

MR. CHAIRMAN: That is why, as 
T said, there is a convention in the 
House that people do not wear any 
badge. Let us observe the convention. 

SHRI V. GOPALSAMY: Mr. 
Kalp Nath Rai is also weeing. . 

MR. CHAIRMAN: All Congress 
Members, please take awav your 
badges when you come from the 
Centenary. One need not go into any 
controversy over this. Now you go to 
the Discussion. 

tThe Deputy Chairman   in   the 
Chair.1 
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THE    DEPUTY CHAIRMAN: Shri 
D. N. Barman. 

*SHRI DEBENDRA NATH 
BARMAN (West Bengal): Hon. Madam 
Deputy Chairman, today we are 
discussing the working of the Ministry of 
Agriculture and Rural Development. In 
our country seventy per cent people entirely 
depend upon agriculture. In such a 
country economy cannot be built on a 
strong foundation unless agriculture is 
given its due importance. Similary, die 
society cannot grow on healthy lines and the 
democratic character of administration 
cannot be maintained unless agriculture is 
given prime importance and the land-
reforms programmes are made more 
meaningful in the interests of agriculturists. 

Madam, I would like to draw fee 
attention of the Government to certain 
matters. Our Party, CPI(M) and other left 
democratic forces have brought to the 
notice of the Central Government various 
problems associated with agriculture. But 
die Central Government did not give 
importance to what we said. I would 
request that representatives of the Ruling 
Party to consider our views on various 
matters deeply. I hope mat they will give 
special importance to agricultural pro-
grammes and land reforms in the interests of 
national integration and industrial 
development. 

After independence, we present Ruling 
Party tried to proceed with definite 
objectives in regard to agricultural 
programmes and land reforms. Immediately 
after Independence, when Dr. Rajendra 
Prasad was the Congress President a 
Commission was appointed by the ruling 
party to fix higher ceiling on land-holdings. 
That Commission was known as Dr. 
Kumarappa Commission. It fixed higher 
ceiling for 

*English translation of the original 
speech delivered in Bengali 
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land per family from land cultivated by 
one plough to land cultivated by three 
plougns. Implementation of land reforms 
was within the competence of the State 
Govern* ments. At that tune, all the States 
were being ruled by the Congress Party. 
Yet, no State Government implemented the 
recommendations of Dr. Kumarappa 
Commission. 

THE DEPUTY CHAIRMAN: Mr. 
Barman, we will adjourn for lunch now. 
You can continue your speech at 2 o'clock. 

The House stands adjourned till 2.00 
p.m. 

The House then adjourned 
for lunch at one minute past 
one of the clock. 

The House reassembled after lunch at 
five minutes past two of the clock, [The 
Vice-Chairrnan (Shri Chimanbhai Mehta] 
in the Chair. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Mr. Vice-
Chairman, I take this opportunity to 
congratulate you for occupying the Chair 
for the first time as Vice-Chairman. 

THE VICE-CHAIRMAN 
(SHRI CHIMANBHAI MEHTA): Thank 
you for this expression. 1 am much 
obliged to the Members for having given 
me this opportunity to take the Chair. With 
your co-operation I hope to fulfil Ihe 
obligation bestowed upon me. 

Thank you once again. 
Now, Mr. Debendra Nath Barman. 
*SHRI DEBENDRA NATH 

BARMAN: Mr. Vice-Chairman, Sir, in 
the context of my speech 

^English translation of original speech 
delivered in Bengali. 

made earlier, I would like to say mat no 
State Government implemented the 
recommendations of Dr. Kumarappa 
Commission. The then Union Agriculture 
Minister^ Shri Punjab Rao Deshmukh and 
the then Chief Minister of United Province, 
Shri Govind Ballabh Pant were opposed to 
!Iand ceiling laws. Then aim of the Ruling 
Party was to reform the Zamindari system 
by abolishing the then statutory Zamindari 
system. Much time and concessions were 
given to the big zamindars so that they 
might transfer surplus lands to their rela-
tives. Even big zamindars took advantage of 
many loopholes in the existing laws for 
transferring surplus lands to their 
relatives. 

The Ruling Party did not want to adopt 
such a land policy    as would remove their 
allies in rural areas from the position of 
power* This policy is responsible for the 
concentration of land in the hands 01 tew 
bigt land-holders in rural areas.   I would 
like to say something about the 
concentration of lands in rural areas. Three 
per cent of the families owning more than 
ten hectares of land own 26.4 per cent 
cultivable lands. On the other hand, vast 
majority of the agriculturists possessing 
two hectares of land own 23.4 per cent of 
cultivable lands. These people constitute 
72.6 per cent of total number of 
agriculturists    in    rural areas. Only 15 
per cent people in higher category own 51 
per cent of rural wealth. Combined rural 
wealth for 40 per cent people in lower 
category comes to onlv 2 per cent. Is it the 
sign of national progress? 

A Home Ministry Report mentions 
about a survey made in regard to 
agricultural labourers in Tamil Nadu.    
That survey showi 
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[Shir Debendra nath carman] that 
economic disparity has grown among 
agricultureses in Tamil Nadu in spue ot 
agricultural development tnere. Small 
Farmers tnere ar© unable to withstand 
economic pressure. They are adding to the 
number of landless agricultural labourers 
after losing then: lands. Real wages are 
gradually going down there. 

Punjab has developed agriculturally by 
using nign-yieiding varieties of seeds and 
other modern dgri-cukural inputs. Yet the 
Central Government was compelled to ap-
point a high-powered Committte to go 
into various social and economic questions 
that arose out of agricultural development. 
These consequences will be disastrous if 
we do not go at the root of social and 
economic disparities from now on. The 
Central Government gave some assurance 
to remove concentration of land and mal-
distribution of wealth in rural areas. But 
the reality is that wealth is being con-
centrated into the hands of few rich 
farmers in rural areas. (Time bell rings) It 
is happening because of the fact that 
zamindari system is being reformed instead 
of introducing true land reforms. 

The Central Government proposed that 
they would introduce land reforms in the 
Sixth Five-Year Plan. But they postponed 
it. In the Seventh Plan the idea ofi land 
reforms was cancelled. In this context, I 
would like to say that Bengal is a small 
State. It has 4 per cent of total land in the 
country. It has already distributed 40 per 
cent of total surplus land in the country. It 
is being governed fey a Left Front 
Government. (rime bell rings). It is giving 
primary importance to land   reforms. 

The Legislative Assembly of West 
bvu^ai jjiiooi^u  uic i^uuu    iveiOiiiiS 
Oecond Amendment) Bill. Thus Biil was 
sent to the Central Government tor 
Presidents asscat about four years ago. 
That Bill aas not yet been assented to by 
the President, it is due that Bill will not 
bring total land reforms in West Bengal. 
That Bill sought to plug the loopholes in 
the existing land ceiling laws which were 
enacted during the Congress regime. It 
would enable the State Govern-mem io 
;ii:ipute surplus land among landlless 
agriculturists to some extant. Why the 
Central Government is not giving assent to 
a Bill which was passed by the West 
Bengal Assembly by a majority vote. I 
hope, the Central Government will repect 
democratic norm. \ again hope that tbe 
West Bengal Land Reforms (Second 
Amendment) Bill will receive the 
President's assent. 

Green revolution was possible with the 
help of improved agricultural facilities, 
high-yielding varieties of seeds and modern 
agricultural inputs. In the beginning due to 
green revolution, there was growth in the 
production of foodgrains. But since 1980, 
the production of foodgrains per hectare 
has been going down. It has been mentioned 
in the Government report that Green 
Revolution reached the marginal point in 
1970. Now the food grain production has 
come to a constant position. Why the food-
grain production per hectare has been 
coming down since 1980? (Tune bell 
rings) The solution to this problem lies in 
the distribution of land free of cost to the 
actual tillers of the soil after parasitic 
Zamindari system is completely abolished 
in rural areas. 
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THE V iCii-CHAiRMAN: 
(SHRI CHIMANBHAI MEHTA ) Now 
please sit down. 

BARMAN: Please give me two minutes. 
The Central Government adopted 

certain programmes lute IRDP, NREP and 
RLDP for solving rural problems. In this 
connection, I would like to say tha. 
Budgets for IRDP and NREP in the Sixth 
Five Year Plan have not been idealised. 
Various economists and social scientists 
predicted that there would be annual 
growth of five per cent under these 
programmes. But actually, the growth has 
been less than five per cent. It was thought 
that under IRDP programme, one lakh fifty 
thousand families would be brought above 
poverty line every year. But for want of 
land reforms this target has 'hot been, 
fulled: rather more people have gone 
down bek>w poverty line. (Time bell 
rings) 

THE VICE-CHAIRMAN 
(SHRI CHIMANBHAI MEHTA): Please 
resume your seat because others have also 
to speak. 

SHRI      DEBENDRA    NATH 
BARMAN: All right. 

THE VICE-CHAIRMAN 
(SHRI CHIMANBHAI MEHTA): Shri 
Ram Chandra Vikal. Not; here 
Chowdhary Ram Sewak. Not here. Shri 
Kalnnath Rai. Not here. Shri Suresh 
Pachouri. 

^English translation of the original 
speech delivered in Bengali. 
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DR.      SHANTI    G.    PATEL 

(Maharashtra): Sir, while one thinks of 
agriculture, one is struck by its vastness and 
its complexities. I need hardly say that the 
agriculture occupies a very key position . in 
the context of a developing economy. It is 
not merely that the agricuture provides food 
and raw materials but also it employs a 
large segment of Indian population in this 
particular area. The rural population which 
amounts to 75 per cent of the total 
population tries to seek livelihood in this 
particular place in the Indian subcontinent. 

While one goes through the Report, one 
finds that the Government 

or the Minister in charge has tried to paint 
a very rosy picture, as if everything is all 
right with our agriculture, rural 
employment and the rest of it and we need 
not get worried. When one goes through 
the report, one finds that the (record) 
production for the year 1983-84, as far as 
food is concerned, is 151 and odd million 
tonnes. I do not want to go into the 
veracity of these figures, though I have my 
own doubts regarding the correct ness of 
these figures. All tbe same. I would like to 
take this figure as the basis and try to see 
as to how we have been faring on this parti-
cularly important aspect of our Indian 
economy. It provides not merely stability 
to the economy as a whole but also it can 
help, if properly handled, in export earn-
ings also. But I am very sorry to say that 
we have miserably failed as far as export 
front is concerned. 

But it is claimed that we have a record 
production. Of course. For the next year's 
production there is some picture which is 
not as rosy, as, according to the forecast 
that is given, it is going to be a little less 
150.5 mt. The fact that it is going to be 
less is something which should be a bitter 
warning for all of us. 

Sir, it is not mv desire to go into the 
whole gamut of the agricultural field. But I 
would certainly like to go into the way in 
which we have reached this particular 
figure of production. 

I must say that because there are some 
good monsoons we feel very elated and 
barmy that we have a lot of production. 
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[Dr. Shanti G. Patel] We have made 
certain advances as far as agricultural 
inputs are concerned, But believe this is 
something which should not lull us into b. 
state where we might go to sleep and 
ultimately we may nnd one morning mat 
we are witn-out enough foodgrains to feed 
our population. Hut an the same, I would 
luce to know, is this situation a matter of 
saustaction? 

I believe that this is not a matter of 
sansiaction at all. 

As a matter of tact, I am one of those 
who feel that it is a matter ot shame when 
we compare ourselves to the adjoining 
countries in the matter ot tood production. 
Ji we look at the hgures, we find that we are 
far behind even our neighbouring country, 
Pakistan. It    is ahead of us as far as rice 
production is concerned.   If we took at the 
growth rate, we find that it, has slumped 
down to 2.14 percent (1969—84) 9 from 
2.97 per cent during 1950—69 period while 
the population has been rising at the rate of 
2.5 per cent. Now, this is the progress which 
we have achieved in the years which 
followed the Indian Independence. 

Probably,       the     Government 
spokesman or the people from the other side 
may try to justify that we have increased our 
productivity. I am informed that our producti-
vity for wheat has gone up from 8.3 quintals 
in 1966 to 18 quintals per hectare in    1983-
84. May   I submit that this has onlv resulted 
in the rich becoming richer and the poo' 
becoming poorer. As far as the countryside is 
concerned, the benefits  of  advanced     
technology or scientific agricuture have 
mostly gon# to that section of the Indian 

society in tbe countryside which is already 
rich and which has got toe wherewithals to 
manage and    to procure  all the things  
which   are necessary to push up the   
output. On the other hand, the other sec-
tion, i.e. the marginal and   small tanners 
are not able to get even the agricultural 
credits    in   tune. Firstly they don't get 
and whatever they are able to get, they    
don't get in time. As far as the inputs and 
other facilities are concerned, the least said 
the better. 

I was referring to   productivity. In this 
connection, I would like to point out that 
our productivity,   as far as wheat is 
concerned, is about 1800     Kgs.   per     
hectare.     In Erope, it is 3607 and in Japan 
it is 3060.   We are lagging also far behind 
in  the    productivity    of rice which is the 
main    diet    in most parts of    the country.    
We are having about .1380 . Kgs. per hac 
while Japan has 3780, South Korea 4150 
and even China with whom we are trying to 
compete has    2825.    Indonesia   which    is 
supposed to be lagging far behind! us is 
ahead of us as far as rice productivity is 
concerned. It has 2320 per hectare.    As I 
said    earlier, even Pakistan has 1600. I am 
referring to these    figures    onlv to point 
out as to    how    we    have fared on this 
particular front. 

You will be surprised that even in the 
case of pulses, we are lagging behind and 
our prodution has been stagnant for the 
last several years excent when we hud the 
Green Revolution in the 60s. We îav,e 
been st&smatwti* thereafter. Onlv the rain rod 
has V>een coolng to our rescue and salvag-
ing our had crops. 

As far as unless air   concerned, the same 
sorrowhul picture is there. 
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As you know, pulse* are the most 
important constituent oi a staple 
normal diet ot an Indian. Pulses 
contain protein and tins is something 
which has to be provided in a country 
where there are so many vegetarians 
or where the non-vegetarians are not 
able to afford the non-vegetarian diet. 
It is very important that this very 
important constituent is made 
available to the people in abundant 
quantity and also at a price that they 
can afford. I need not go into the story 
of rising prices of pulses which have 
not come down and which are going 
up and up. 

Even alter 37 years, our account is 
absolutely an account of failures and 
falures falures as far as this produc-
tion is concerned. We are now ex-
pected, Sir, to have about 25 million 
tonnes of pulses according to the 
National Commission on Agriculture 
by the end of the century, that is the 
year 2000 AD. What is our 
performance? We are still stagnating 
between 10 and 12.5 million tonnes, 
God only knows when the population 
rises by the turn of the century how 
the people are going to be fed. 

But more important in this context 
is that apart from the total quantum of 
production, the real measuring rod is 
the quantity that is available per 
capital. Tt was 70 grams in 1956 and 
it has come down to 39 grams in 
1982. Still it is going down. That is 
what I would like to emphasise. Now, 
this is what we have fared as far as 
production front is concerned. 

Sir. I would also like to refer to the 
many things about which the 
Government has been making claims 
as to how good they have been faring 
and trying to boost the production. 

Now, m matters of oilseeds also, 
we have not been able to fare that 
well. There also we have been 
stagnating for years. The fact that we 
are required to import huge quantities 
of edible oils goes to show that our 
performance on that score also is very 
bad. 

Coming, Sir, now to the quality 
seeds, there also what was expected 
from the Government or from the 
machinery which has been set up by 
the Government is not coming true, 
and we have been only showing very 
little progress. There have been 
marginal increases in oilseeds. But 
again when we are required to import 
about 1.5 million tonnes of edible oils 
this year, it shows only as to how 
miserably we have been failing. 

So, Sir, take any particular item of 
production as far as agriculture is 
concerned. You will find that we have 
been failing and we have not been 
able to put out that particular 
performance which other countries in 
the region have been able to do. Their 
growth rates also have been quite 
high and I need not quote all the 
figures. But suffice it to say that even 
the whole ESCAP region has been 
able to have a growth rate of 3.5 ner 
cent while we have been lagging 
behind, as I said earlier. 

Now, what is the reason which has 
led to this? Sir, I would like to say 
that we have not been able to 
mobilise the resources that we have at 
our disposal and administer therm in 
a rwooer manner. 

T would like to refer to the land 
reforms. Sir. land reforms is a matter 
through which we should boosted up 
the production. Even unde*- the 
revised ceiling laws, the Government 
agencies have not 
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[Dr. Shanti G. Patel] 
been able to distribute even 50 per 
cent of the surplus land that is 
available. Still some land is not taken 
possession of from the persons who 
are having the excess land. Wherever 
it has been taken possession of, the 
Government has failed to distribute it 
fully to the persons. As a matter of 
fact, hardly one per cent of the rural 
poor has got the excess land which 
was available after surplus. 

Sir, if this particular performance 
has to be improved, then we have not 
merely to improve our farm 
technology but we have also to see 
that our agricultural credit goes to the 
proper persons, particularly to the 
marginal and small farmers. Then, Sir, 
the fertilizer input performance also is 
bad compared to any other country in 
the region. We just do not stand 
anywhere as far as the fertilizer 
performance is concerned. Sir, I 
would not like to quote the figures 
because of the shortage of time. But it 
is an obvious thing do not stand even 
one-tenth in the row as far as this 
ESCAP region is concerned. This is 
our dismal failure on this particular 
front. 

Now, it is in this context that we 
have to develop this agriculture and 
unless we are able to mobilise all 
these resources properly, marshal 
them oroperly, make them available. 
T do not think there is going to be any 
good future as far as agriculture is 
concerned. (Time Bell ffn&s). 

Sir, T would also like to refer to 
another asr>ect of the matter and that 
is Integrated Rural Development 
Programme. Of course, in the 
morning it was said that the Prime 
Minister had devoted a lot of time 

at the AICC session for the agricul-
ture. But, here, in the House we are 
devoting perhaps the least possible 
time for the discussion of an 
important subject. One is required to 
say everything that one would like to 
say in a few minutes, when is perhaps 
impossible. That is why the Minister 
has not been able to say all in the 
three reports which he has submitted. 

Sir, I was referring to the Integrated 
Rural     Development    Programme 
because this is the one programme 
which has been    started with a fanfare 
and it was said that fifteen million 
families are going to be raised above 
the poverty line in the course of five 
years and a lot of subsidies and a lot of 
loan will be made available.   But what 
are  the results?   Unfortunately the   
survey which was started by the 
Planning Commission or the 
evaluation    by the Planning 
Commission has   not still been made    
available to    us. Whatever studies and 
surveys have been made by individual 
scholars or institutions or institutes 
show   beyond doubt that the desired 
objective has not been    achieved.    
Sir, according to Professor    Nilakanth 
Rath, who is a leading   economist and 
director of the Gokhale Institute of 
Politics and Economics   at Pune, the 
imnact is not even 3 per cent as far as 
the people to be taken above the 
poverty line are concerned.   I know 
that claims are   being made that a lot 
of peoole, both in terms of percentage 
and quantum have been lifted above 
the Doverty-Vne; hut this is not taie.  
This itself has been challenged by a 
number of economists    who are    
verv   well-known in their own field, 
who have served on the Planning 
Commission, like Prof. Krishna Rai 
and also Mr. Sunda^am.   They are 
leading economists and they have said 
that the 
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assumptions are wrong, which have made 
the Planning Commission and the other 
authorities say that this particular poverty-
line has been crossed by a large number of 
people. The IRDP has failed mainly 
because the whole identification of 
beneficiaries has been wrong. There has 
not been proper planning regarding the 
supply and demand as to what that 
particular field or district requires, what 
that particular block requires. No such 
study has been made. Conceptually it was 
said at that time tbat the whole plan would 
be prepared as it is called integrated rural 
development programme. It is not 
"integrated". It is "individual" family 
upliftment programme. That is all tbat one 
can say. All such families are not really 
poor. Even well-to-do families have been 
given this assistance. 
Even if a man has to buy a milch cattle, 

one has to buy a buffalo for Rs. '3,000 Rs. 
500 is the bribe, Rs. 150 is the travel 
expenses; for Rs. 2,500 you cannot find a 
buffalo worth milching or which can be 
really of use to the person concerned. 
{Time Bell rings). One can give a number 
of examples. Sir, what was meant for a 
bribe this is again a part of the survey. 
Something which was for a bribe, a male 
partner, was given to a female partner of a 
bonded labourer as grant. A number of 
instances like this can be given. Now, if 
this has to be set right, then one has to go 
according to the original concept. There 
has fo be really integrated development, 
means various fronts have to be taken care 
of in a village or in the block. Before this 
is done, a proper study has to be made as 
to what is required in that particular area 
and then an effort, a combined effort has 
to be made, a determined effort has to be 
made, to see that these peoole who are 
sought to be 288 RS—8 

provided with assistance are able to 
make real use of the assistance. 
Along with it, other schemes like the 
NREP where wages are to be paid to 
the workers have to be properly 
implemented. Unless a com-
prehensive approach is thought of 
and implemented with the help of 
persons who are really committed to 
the good of the poor, I don't think, 
through the bureaucratic machinery, 
we can deliver the goods. So, both 
the concept and the administrative 
machinery have to be set right before 
we can really achieve success either 
in the IRDP or other programmes or 
for that matter even on the food 
front. 
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SHRI KAMALENDRU BHAT-
TACHARJEE (Assam): Respected 
Madam Deputy Chairman, we all 
know that agriculture is the backbone 
of India's economy. One economist 
has very aptly remarked: "If we are 
late in doing one thing in agriculture 
in India, we are late in doing all 
things in India." This particular 
statement very befitting-ly reveals the 
real state of Indian economy. It brings 
home to everyone what the 
importance of agriculture in India is. 
Our dynamic Prime Minister, Shri 
Rajiv Gandhi, has said: 'India's 
economy is very largely that of a 
farmer. We should be doing many 
things for the farmers in the coming 
years. We should see that there is a 
sharp increase in our agricultural 
production." 

One thing Respected Madam Deputy 
Chairman nowadays we all talk in 
terms of high technologv, we all talk 
in terms of modernisation. These have 
become the in-thing in the present-
day society. One thine we have to 
bear in mind. When we 

think in terms of high technology, 
when we speak in terms of moder-
nisation, we must bear in mind the 
millions and millions of fanners who 
are toiling hard in the field in season 
and out of season, day in and day out, 
who are doing all their best and then 
might, to build a strong and united 
India, who in the language of Edwin 
Malcolm, are the men we must always 
keep in mind. This high technology is 
meaningless to an average farmer in 
India. This high technology has no 
relevance in Indian economy. If 
modernisation does not percolate 
down to the poorest of the poor farmer 
in India, this modenisation is simply 
out of context in India. But it is a 
highly welcome sign that there is a 
tremendous increase in our country of 
late in use of fertilizers, in the use of 
pesticides and insecticides and in the 
use of all the varieties of high-yielding 
seeds. Even an average farmer is used 
to the names of pesticides like BTC, 
DDT, Melothyne, Methylene, etc. It 
shows that high technology has gone 
down to the grass root level and it has 
reached the door-steps of every Indian 
farmer. It is indeed a heartening sign 
that the same Indian farmer who some 
years back was apathetic towards the 
idea of modernisation knows today the 
names of all new varieties of high-
yielding seeds like Shukandar, OUT 
101. Pratan Dhova. Safhi, Rudra 
Shankar, CR 1010, BK 79, MDU 2 
and many other things. So far as the 
high-vielding varieties of rice are 
concerned, the same person knows the 
names of the high-vielding. varieties 
like HD-2281, Suiata. etc. What T 
mean to say is that modernisation and 
high technologv have reached millions 
and millions of our farmers in the 
country and they have gone to the 
grassroot and that is why we have seen 
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the two Green Revolutions, one in the late 
'60s and another in 1983-84. I would like 
to compliment the farmers  of India,  the 
scientists who 
are connected with this and the Government 
which was pursuing a very progressive and 
fruit-bearing strategy to achieve this. For a 
country like India, which was not self-
sufficient in food, this indeed is no mean 
achievement. At the moment, so far as food 
production is concerned, we have achieved 
self-sufficiency. I would also like to com-
pliment the Department of Agricultural 
Research and Education as it has 
contributed to a great extent towards this 
achievement. The efforts to build up a sound 
food security system in the country have 
received a fresh impetus. The bright agri-
cultural secnario since 1983-84 marks a 
distinct departure from last year's dismal 
performance. The achievement on the farm 
front in 1984 not only reaffirms the nation's 
confidence in becoming self-sufficient in 
foodgrains, but also, more importantly, 
underscored its potential to emerge as an 
exporter of foodgrains. For the first time, 
the original Plan targets were reached a 
year ahead. These developments have been 
described as ushering in of the second 
Green Revolution and unlike the previous 
one, it is completely Indian in all respects 
and its strategy and its technology are cent 
per cent Indian and that is why we say that 
it is entirely Indian in making and in 
character. Interestingly, it is more 
comprehensive in terms of crops and in 
terms of the area covered. Now, it is to be 
noted that such an achievement is the result 
of long-term planning and the imaginative 
fruitbearing strategies. Our fanners and our 
scientists and all the persons connected 
with the agricultural development in the 
country are fully geared up to  the 

needs of India which would be needing 
233 million tonnes of foodgrains by the end 
of this century and I am confident that our 
Government, with its very dynamic policy 
under the leadership of Rajivji, will be 
able to fulfil this target of foodgrains 
production which we would be needing 
towards the end of this century. We have 
seen it for ourselves in Assam. Way back in 
1971, in Assam, only 21,000 hectares were 
under the production of wheat. But, as a 
result of the imaginative and innovative 
planning, the area covered has shot up to 
more than 2 lakhs of hectares and this is 
really a very great achievement. How has 
this been achieved? This has been 
achieved through a systematic and long-term 
planning. The farmers were asked to use 
some sort of early-maturing variety of 
crops as a result of which they could sow 
and reap wheat in early winter and the 
Government was paying a subsidy of a 
hundred rupees per quintal to the farmers 
and Assam advanced forward in wheat 
production. Moreover, a pilot project has 
been launched in 51 selected blocks in 
Assam, Orissa, Bihar, West Bengal, eastern 
parts of MP and U.P. as a forerunner of the 
special rice production programme to be 
taken up in the States during the next Plan. 
So far as foodgrains production is 
concerned, there can be no room for 
complacency. The Government is well 
aware of this and, in reply to an Unstarred 
Question in the Rajya Sabha on the 27th 
July 1984, the then Minister of Agriculture 
had clearly detailed the action plan for 
increasing the production of foodgrains in 
India. The important measures taken to 
Increase the production of foodgrains in 
different States are as follows:     (i) 
Expansion of    area 
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under irrigation; (ii) Larger and 
efficient use of fertilisers; (iii) in-
creased distribution of quality seeds; 
(iv) Adoption of adequate" plant 
protection measures; (v) Greater 
emphasis on soil and water conser-
vation and improved dry land farming 
practices; (vi) Expansion of area under 
high yielding varieties; (vii) Transfer 
of technology through reorganised 
extension system of Training and 
Visit; (viii) Training of farmers and 
Extension workers; (ix) Intensification 
of research'; and (x) Adoption of 
appropriate pricing policies. 

Respected Deputy Chairman, we 
have got to agree that agricultural 
price policy that has given remu-
nerative price to the farmes, man-
agement of natural calamities and 
effective implementation of crop in-
surance scheme, all these form very 
important components of the Gov-
ernment strategy for promoting 
agricultural production. But the 
Government has to give a serious 
thought to it. People are very hopeful 
about these projects, and if these are 
not properly implemented, if these 
remain really projects on paper, then 
the people will be frustrated. At the 
moment they are having high 
expectations. I would, therefore, 
Respected Madam, like to draw the 
attention of the Agriculture and Rural 
Development Ministry, to give their 
sharp and pointed attention to this 
particular aspect that these schemes 
do not merely remain on paper but 
they are put into effect. 

Now, agriculture continues to re-
ceive special attention even in the 
new 20-Point Programme. The 
Department of Agriculture is con-
cerned with three items which are 
included   in   the    20-Poi»t    Pro- 

gramme: Development of dry land 
farming, production of pulses   and 
oilseeds and afforestation.   Now, in my 
State there are three crucial hurdles.   If 
we cannot overcome them, there cannot 
be increased   agricultural production.   
What I mean by my State,—is Assam.    
There   are three important problems.   
One   is flood; second is irrigation and   
the third    problem   is   electricity.   It 
sounds a bit paradoxical when I say that 
Assam,    though it is full of water 
resources, has three problems as I have 
mentioned.   If we cannot tame Barak and 
Brahmaputra  and tap these water 
resources and harness them to the 
people's   service, these cannot be turned 
into   blessings.   At the moment,   the   
Barak Gandak project, which is before 
the Government of   India,    has   been 
cleared at the technical level, and it only 
now requires final clearance. And if 
administrative and financial clearance is 
given, green signal   is given, this work 
can be taken up. Respected Madam, 
through you   I would like to request the 
Minister j    of Irrigation and Power to 
give liberal financial assistance to this 
project, or the Finance   Minister,   so that 
he can give liberal   financial assistance, 
so that the work can be I    taken up by 
NECR.   There is   also the pressing need 
for setting up an Agricultural University 
in   Assam. The most backward district, 
that is, 1   the district of Kachar, should 
be the '-   venue for the Agricultural 
Univer-sity. 

Now, at the moment only 27 lakh 
hectares of land are under irrigation in 
Assam and the percentage of 
coverage would be just 16. Compared 
to all-India standards, this percentage 
is not very good. I would, therefore, 
like to request the Government 
through you, Madam, to give liberal 
financial   assistance 
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tor this so that more and more areas 
could be covered by bringing more 
and more   land   under   irrigation 
scheme. The Government of Assam 
has already seen that the micro irri-
gation projects are not very success-
ful.   The results are tar from being 
satisfactory.    So, more and    more 
funds should be released for making 
successful the micro irrigation pro-
jects.   Before, I conclude 1 would like 
to compliment the farmers   of India, 
the scientists and our  Prime   ' 
Minister for his insistence and as-
surance to do his best for the   in-
creased agricultural production   in 
India and also the Agriculture Min-
ister for    bringing in the    second 
Green Revolution in India.    If we go 
on maintaining this tempo, I am really 
confident that we will be able to meet 
the needs of our people and that we 
will be able to build a strong and 
prosperous India.    With these words, 
I conclude. 

SHRI   R.      RAMAKRISHNAN 
(Tamil Nadu):    Madam    Deputy 
Chairman, I begin my   speech on this 
vast and important subject   of 
agriculture which is all compassing 
with the famous words of saint-sage 
of India, Thiruvalluvar, which mean 
that only those who earn their live-
lihood and lead their lives by pur-
suing agriculture are the people who 
really lead a life.  All the others are 
those who just follow them. That is, 
they are only second   grade.   This 
emphasises the importance of agri-
culture.   It is not as if we do   not 
know that 80 per cent of our country 
lives in villages. That is why our late 
lamented father of the Nation who is 
now more   forgotten   than 
remembered.,   Mahatma     Gandhi, 
gave his own    importance to    the 
agrarian economy. 

While discussing this Ministry. T 
do not want to go into the controversy 
whether "India should be an 
agriculture-based    economy or in- 

dustry-based   economy.   Recently, 
there was a mention by our friend here 
from the Lok Dal about   our former 
Prime Minister, Shri Charan Singh J Ts    
book wherein he has said  that 
importance should    be given  to  
agriculture.   There    are others who 
are of the view that importance should 
be given to industry. While 1 welcome 
a mixed economy for our country,  it  
should not be forgotten that ours is 
largely an agrarain economy. Madam, 
nearly     329  million hectares    of 
land    are    there    in    India    out of    
which    only       140   million hectares   
are     under     cultivation which is 
about 53 per cent of   the total land 
available.   It is really a very poor 
figure as compared    to world 
standards.   As has been said and is 
well known, India's economy 
particularly for a farmer is a gamble in 
the monsoon. Therefore, proper 
emphasis should be   there   on 
irrigation and   wherever   possible, 
irrigation facilities should be made 
more and more available as the dry-
farming techniques are not catching up 
as they should. In this connection, I 
would suggest an early implementation 
of the garland canal scheme which   
was there for every State.  To add to 
this, even as early as 1920, Sir C. P. 
Ramaswamy Iyer had originated the 
idea of linking the Ganga with the 
Cauvery which was indeed a grandiose 
scheme. Al that time when the 
Britishers were there, it was expected 
to cost oni} 2000 crores.    To connect   
Gang* withi Cauvery would have 
resulted not only in bringing thousands   
o acres of land under cultivation, buy 
would have also provided employ ment 
opportunities.   Even our foi mer 
Irrigation Minister, Mr. K. I Rao. when 
he was there,   pursue the scheme very    
vigorously.    Bi somehow it h?s been 
<riven the S( by.   Tt has got two 
difficulties. Or 
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by. it has got two difficulties. One is 
the finance. Today, the cost will be 
running into something like 50,000 
crores of rupees. Secondly, pumping 
of the water across the Vindhayas will 
pose a technical problem which can 
definitely be surmounted. I urge that 
die Ministry of Agriculture should 
follow this up with the Ministry of 
Irrigation and soon have a scheme 
which will provide not only the much-
needed fillip to our Indian agriculture, 
but also employment to thousands of 
people. So many things can be said, 
Madam, because this is a vast Min-
istry. I congratulate the Prime 
Minister for making a proper com-
position of this Ministry, and again 
regrouping the Departments. For-
merly, we had only the Ministry of 
Food and Agriculture. But because it 
had become so big, this was sepa-
rated. Now, the Prime Minister has 
logically taken the Agriculture and 
Rural Development Ministry as one 
with three Departments—the De-
partment of Agriculture and Rural 
Development; the Department of 
Agricultural Research and Education; 
and the Department of Rural 
Development. Now three Depart-
ments are there. This new combi-
nation is welcome, and I hope it is 
going to produce the results. 

Now, coming to one    important 
subject under agriculture,    namely 
fertilizer,    Madam,    India is    the 
fourth largest consumer of fertilizers 
in the world after the United States of 
America, the USSR and China. And 
today we are consuming nearly 84 
lakh tonnes of fertilizers out of which 
60 to 65 per cent are indigenous and 
the balance are imported. It is high 
time that the government have had a 
long-term perspective plan of making 
the country entirely self-sufficient in  
the field of fertilizers.      I,      therefore,     
demand 
through you, Madam, that    there 

should be the setting up of fertilizer 
plants on a war-footing because in 
many of the plants which are now 
coming up, the cost over-runs are 
there because of the time lag. And 
still die demand for fertilizers is 
going up day by day. And I do not 
know whether we will be able to have 
self-sufficiency in fertilizers at all. 
And also the cost of importing 
fertilizers, you know very well, Ma-
dam, involves a huge amount of 
foreign exchange. And, therefore, I 
would request that the Ministry-pay 
attention to this. And also in our 
public sector fertilizer undertakings, 
some are not working to their 
maximum capacity. The capacity 
utilisation should be properly 
monitored. Even recently the Prime 
Minister has drawn attention to die 
fact of the bad running of the public 
sector undertakings. And this is one 
place where with a little bit of more 
monitoring, you can definitely see 
that the existing units, wherever they 
are, can produce more than what they 
are producing now. 

Now, coming to the pricing of the 
agricultural produce, Madam, recently 
the name of the Agriculture Prices 
Commission (APC) has been changed 
to the Commission for Agricultural 
Costs and Prices. Mere renaming and 
gimmicks like this will not work. You 
have only put the old wine in a new 
bottle. What is really required is that 
you should go into the cost of inputs 
and also see that the farmer gets a 
remunerative price. In this connec-
tion, I would very much like to say 
one thing. Unfortunately, my good 
friend, Rao Birendra Singh is ne here; 
otherwise he would have interjected 
something. There is this question of 
wheat versus rice. This wheat lobby is 
very strong. And with due respect to 
my friends like Sultan Singhji and 
others who are sitting here, the wheat 
lobby is 
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are sitting here, the wheat lobby is so 
strong that they always get 20 rupees 
more than the rice lobby though the 
cost of production for both|wheat and 
rice is the same. It has been proved 
time and again but the APC is not 
prepared to accept it. Today the 
minimum price of wheat is Rs. 157 
whereas it is only Rs. 137 for rice. 
We strongly demand that this sort of 
distinction between wheat and rice 
should go and a new thinking on this 
should be there. Incidentally, today 
your stock of wheat is so much that 
you have to export five lakh tonnes to 
Russia, two lakh tonnes to Rumania. 
And it is because you have got a very 
good stock of 22 million tonnes of 
foodgrains in India. While I 
congratulate you on this record 
production of 151 million tonnes of 
foodgrains, at the same time I feel 
exporting wheat at a price lower than 
what it costs you to procure here is 
foolishness. Therefore, T would very 
much like you to see that some steps 
are taken to see that while 
remunerative prices are paid to the 
farmers, at the same time you do not 
have to export foodgrains at a loss! I 
am very happy that the rate of food 
production in our country is more 
than that of the rate of growth of the 
population. This is one thing which 
has to be said to th* credit of our 
farmer. 

"When once destroyed, can never 
be supplied." Therefore, everything 
has to be done for the farmer to see 
that he gets remunerative prices for 
his produce. 

Now, Madam, thee is a paradox 
here in India. There is poverty amidst 
plenty. While the foodgrain buffer 
stocks are there and you are able to 
export and arrive at a good rosy 
picture on the food front, the per 
capital consumption, on the other 
hand, is not going up. Tt is something 
like 595 grams. And this 

is not going up. That shows that there 
are still at least 48 per cent of the 
people in the country below ihe 
poverty line who are not able to get 
any food. On the one hand, we have 
sufficient foodstocks On the other 
hand, we are not able to feed the 
people. Therefore, what is necessary 
is that you should put purchasing 
power in the hands of the rural poor 
and for this you Rural Development 
Ministry is there and of course good 
schemes are there like the IRDP, 
NREP and other programmes. But, 
unfortunately, as I said in the earlier 
Bud get speech, adequate budget 
provisions have not been made for 
these two schemes. The Finance 
Minister explained it away saying that 
because some of the States were busy 
with elections these Budgets could 
not be finalised and that proper 
amounts will be allocated in the next 
Plan period for these very important 
programmes which are really to be 
geared for the rural infrastructure. 

Now, I come to another important 
aspect, namely, the agro-based 
industries. There should be a proper 
weightage given for the development 
of agro-based industries in out 
country. Unfortunately, T do not 
know what steps are being taken by 
the Ministrv on this front. T would 
like the Minister to elaborate on that. 

Now, T come to another important 
subject under agriculture, namely, 
fish production. Our coun-try has a 
coastline of 6,536 kilometres and T 
am proud to say that mv State, Tamil 
Nadu, has sot 1.000 kilometres of this 
coastline. But unfortunately, though 
we are the largest producer, in the 
Commonwealth of fish and eighth lar-
gest producer in the world, we are not 
taking adequate steps to    see 
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that fish production is increased. A 
small country, a teeny-weeny country, 
like Taiwan is able to have so many 
trawlers and their trawlers come to 
Indian territorial waters and poach 
there. Now, under the new economic 
zone of 350 kilometres we can do 
quite a lot for increasing fish 
production and become the biggest 
producer of fish in the world. I would 
request the Minister to set up the 
Deep-Sea Fishing Corporation, 
acquire modern trawlers and see that 
fish, which is a very valuable protein 
food, and a cheap food, are within the 
purchasing power of the poor people. 
This can be done. You should set up a 
deep sea fishing corporation and the 
headquarters of this corporation 
should be somewhere in Tamil Nadu 
because of its long coastline. 

Now, coming to the rural indeb-
tedness, Madam, there is an old 
saying that the Tndian farmer is born 
in debt, is brought up in debt and dies 
in debt and leaves behind only debts. 
Today in spite of financial institutions 
like NABARD and all the regional 
rural banks and the co-operative 
societies, you are not still able to give 
the farmer money for either 
purchasing rice or wheat, or whatever 
it is, or even for his social 
requirements. The NABARD loans 
are given at 13 per cent interest. 
Whereas you can difinitely see that it 
is subsidised and give it to him at 
lesser rate of interest so that the 
farmer is able to come up. 

Madam. T will not take more of 
your time. T am already able to see 
the anxiety in your eves. T will just 
conclude in a few minutes. T want to 
say that agricultural education is very 
important. The Ministrv has been 
doing pood work a"d we have some 
of the best nelsons in the field of 
agriculture who have even got world 
recognition like Dr. M. S. 

Swaminathan, who, I am proud to say, 
is from the south, Tamil Nadu, and, at 
the same time, well, you are having all 
these universitiess, deemed 
universities,    the    Izzatnagar 
University, the Pantnagar   University 
and in Tamil Nadu, the Agricultural 
University at Coimbatore. Agricultural 
education    should be imparted to the 
farmer.    It is not enough if our boys 
and girls go to the colleges and study 
but this education should go to the root 
level, to the farmer and he should be 
educated on modern techniques of crop 
protection and cultivation.   So, it is 
very important that this education 
should reach the grass root level.   I 
would request you to see that more 
steps are taken to see that this edu-
cation reaches the grass roots level. 
Now, Madam, before I conclude, I 
want to   say something about the 
Equine Development Board, as   a 
person    closely    connected     with 
horses.   I do not know whether the 
hon.    Minister    knows    anything 
about this    Equine    Development 
Board.   This Board has been con-
stituted under the chairmanship of the 
hon. Minister of    Agriculture. But 
whoever planned this Board has 
obviously done it not out of any in-
telligent thinking but out of some 
pressures by    some    section.    The 
Equine Development Board is   for 
seeing that proper development of 
equine is there.   You have now put in 
this Board the parage breeders of 
Haryana.   They are having just one or 
two horses in their parage   and these 
are the   representatives   who have 
been out on the Board . There are 5 
Turf   Authorities of India, Madras, 
Bombav. Bangalore,   Hyderabad and    
Calcutta and    these people do not find 
any representation on the    Board and 
you    are having the so called breeder 
of Har. yana and such other interests o« 
the Board.   This is very wrong and   I 



257 Discussion on the [6 MAY  1985]   Ministry  of Agriculture 258 
Working of and Rural Development 

would request me Minister to see that this 
Board is reconstituted, by giving proper 
representation to the Turf Authorities who 
are involved in breeding. 

 
Before I close, I would like to say that 

under the dynamic leadership of our Tamil 
Nadu Chief Minister Puratchi Talaivar M. G. 
Ramachandran, agricultural base in Tamil 
Nadu has taken giant strides and steps have 
been taken by Tamil Nadu Government 
regarding improvement of the lot of agricul-
turist and agriculture. We passed an Act, the 
Minimum Wage Legislation Act for 
payment of minimum wages to 
agriculturists and this is being 
implemented. Some of my friends lake Shri 
Kalpnath Rai demanded .payment of 
minimum wages to agriculturists. Tamil 
Nadu is on the forefront. We are taking 
steps to give adequate support price ' and 
remunerative price to the producer for the 
produce. We are giving fertilizers at 
subsidised prices to the farmers. We have 
written off Rs. 210 crores of rural debts in 
respect of small and marginal farmers. We 
have introduced oldage pension scheme 
and we have set up a high-level committee 
for agriculture and marketing under the 
Chairmanship * of a person of the rank of a 
Cabinet Minister. We have also started a 
scheme for changing the base of rural 
economy, which is called self-sufficiency 
programme and all the necessities for the 
villages, like transport, roads, schools, 
primary health centres, Hospitals and elec-
tricity are being provided. Under the rural 
electrification scheme, 5.62 lakh huts have 
been energised and besides that, farmers 
with less than 5 acres holding get free elec-
tricity completely. As you know, for 
energisation of pump sets in Tamil Nadu, 
efforts are going on, 288 RS—a 

on a war tooting ana electricity tor 
the pump sets is given at a nominal 
rate—a rate which is not even 
worth mentioning. So, as far as 
Tamil Nadu is concerned, we are 
taking adequate steps and with the 
help of the Centre and the dynamic 
Minister like Mr. Buta Singh who is 
not here unfortunately because he is 
in hospital, and also his able col-
league Mr. Chandrakar, I hope that 
this Ministry will definitely take the 
flag of India flying high to greater 
heights. 
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THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Shrimati Monika Das. 
Not present. Shri Adinarayana Reddy.   Not 
present. 
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SHRI R. RAMAKRISHNAN: Mr. Vice-

Chairman, Sir, on a point of order. There is 
not even one Cabinet Minister in this House. 
The Government should not take the 
proceedings of this House lightly. We can 
understand the Cabinet Minister, Mr. Buta 
Singh, not being here because he is sick. But 
at least some Cabinet Minister on roster duty 
should be present. They cannot take the Rajya 
Sabha lightly. 

SHRI PARVATHANENI 
UPENDRA (Andhra Pradesh): I also support 
Mr. Ramakrishnan. We are discussing a vital 
subject like agriculture. This clearly indicates 
the attitude of the Government towards this 
subject. We our strong protest against it. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Mr. Minister, 
please inform the Government. 
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STATEMENT   BY   MINISTER 

Increase  in the   Swantantrata  
Sainik Sanunan Pension 

THE VICE-CHAIRMAN (SHRI 
SANTOSH      KUMAR    SAHU): 
Now, the Minister of State in the 
Ministry of Home Affairs will make a 
statement. 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 
AFFAIRS (SHRIMATI RAM 
DULARI SINHA): Sir, I am glad to 
announce in the House that the 
Government have decided to increase 
the quantum of monthly pension 
admissible to freedom fighters and 
the widows of the deceased freedom 
fighters under the Swatan- 

trata Sainik Samman Pension Scheme 
to Rs. 5001- per month. The 
increased rates of pension will be 
effective from 1st June, 1985. 

DISCUSSION   ON  THE     WORKING 
OF  THE   MINISTRY   OF   AGRICUL-
TURE    AND      RURAL      DEVELOP-

MENT—contd. 

 


